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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
JODHPUR BENCH AT JODHPUR

- 0.A Nos.531/2011, 530/2011, 529/2011, 5Ei2/2011, 533/2011, 534/20i%1 with MA

e

142/2012, 535/2011, 536/2011, 537/201, 533/2011, 539/2011, 540/2011, 541/2011./
542/2011, 560/2011, 498/2011, 499/2011, $00/2011, S01/2011, 502/2011, S11/2011,
512/2011, 517/2011, 518/2011, 519/2011, '523/2011, 524/2011, 16/2012, 77/2012,
91/2012, 172/2012, 173/2012, 386/2011, 387/2011, 482/2011, 483/2011, 484/2011,
485/2011, 464/2011, 465/2011, 466/2011, 467/2011 & 468/2011

;?;)‘ate of decision: - /4( % August, 2012
CORAM | |
HON’BLEDR. KBS RAJAN, JUDICIAL MEMBER
HON’BLE MR B K SINHA, ADIW]NISTR/ilTIVE MEMBER

OA No.531/2011

1. Abdul Kadar S/o shri Hafiz Abdul Kadar, aged about 58 years, R/o 12/28
Rehman Colony, Alka Hotel Ke Pas, Udaipur, at present employed as Casual
Computer Operator, in the office of CIT (A), 16, Mumal Tower, Udaipur.

Ajit Singh Chauhan S/o Kesar Singh Chauhan aged about 29 years, R/o
636 Dholi M’\ou Gali No.2, Udzupur at present employed as Casual
Computer Opexator in the office” of ITO Ward-2(2), 6, New Fatehpura,
Udaipur.

Bhunveshwar Paneri S/o Onkarnath Paneri, aged about 36 vears, R/o 37,
Paneri Bhawan, Inside Chandpole, Udaipur, at present employed as Casual
Comiputer Operator, in the office of }TO (TDS), Udaipur. )

4, Dinesh Jain S/o Shri Shanti Lal Jain, aged about 30 years, R/o H.N0.208,
Paras Apartment, at present emphved as Casual Computer Operator, in the
office of ACIT Circle-2, 6, New Fetehpura, Udaipur.
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5.7 Hira Lal Dangi S/o Sh Migiu Lal Dangi, aged about 19 years, R/o
Khatikwada, Bedla, Udaipur, Peon; at present employed as Casual Peon in the
office of JT CIT, 6, New Fatehpur’ag,’Udaipur.

OA No. %10/7011
L Nagraj Meena S/o Kanji Meena, ag,ed about 38 years, R/o village Khokhadra,

Kherwada, Udaipur, at present employzd as Casual Peon, in- the office of ITO
Ward-1 (4) 6, New Fatehpura, Udaipur.::

2. Narayan Lal Dangi S/o Shri Keshu Lal Dangl, aged about 22 years, R/o
Khatikwada, Bedla, Udaipur, at present employed as Casual Peon, in the office of
CIT, 16 Mumal Tower, Udaipur. :

3. Narbada Shankar Menariya S/o Shri Kalu Ram Ji, aged about 43 years, R/o

— village Chirva, Girwa, Udaipur, at ple%wlt employed as Casual Peon, AO (DDO),

Udaipur, .
4. Narendara Bhatnagar S/o Shri Ashe K Bhatnagar, aged about 26 years, R/o 30,

X Peon, in the otﬁce ITO Ward-2(1), 6, Naw Fatehpura, Udaipur.

§,  Narendra Purbia S/o shri Himmat Lal Purbia, aged about 31 years, R/o
No. 256 Rampura Choraha, Ubhayshrav Ji Road, Udaipur, at precent employed as
1a] Computer Operator in the office oi CIT, 16 Mumal Tower, Ugaipur.

Chltragup Marg, Mahila Mandal ke Pass, Udaipur, at present employed as Casual -
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QA No.529/2011 -2
1.Vikram Arya S/o Shri Bhanwar Lal, aged about 26 years, R/o C/o Shankar Sadan,
in front of Central Jail, Rajnagar, District Rajsamand, at present employed as
Casual Chowkidar, in the office of Inccine Tax, Rajsamand.
2.Ramesh Kumawat S/o Shri Pramanand Kumawat, aged about 27 years, R/o E-239,
Nai Abadi, Kandroli, District ngsamlmd at present employed as Casual Data
Enitry Operator, in the office of Income Tax, Rajsamand.
3.Prakash Harijan S/o Shri Kishan Lal Harijan, aged about 26 years, R/o Mukherjee
Choraha, Harijan Basti, Kankroli, District Rajsamand, at present employed as
. Casual Sweeper, in the office of Income Tax, Rajsamand.
4. 1swar. Lal Prajapat S/o Shri Bhagwan Lal Prajapat, aged about 2 years, n\/0 Village
Banai Post, Binol Via Kuwaria, District Rajsamand, at present employed as
- Casual Data Entry Operator, in the officé of Income Tax, Rajsamand.
5.Amba Lal Meena S/o Shri Hajari Lal Meena, aged about 33 years, R/o 50 Indra

Collony; Village Vasol, District Rajsamand, at present employed as Casual Peon,
in the oftice of Income Tax, Raj samand_.{_

OA No.53272011 - :

L. Manish Rawat S/o Shii Dau Lal Ji, aged about 30 years, R/o 14 Mayur Van
Colony, Panerion Ki Madri, Udaipur; at present employed as Casual Computer
Operator, in the office’of Guest House, CIT, 16, Mumal Tower, Udaipur.

2. Manokar Singh Meena S/o shri Nanji Meena, aged about 30 years, R/o village

Karnpuria, Kuwaria, Sarada, Udaipur; at present employed as Casual Cook, in

the office of Guest House, IT Guest House, H.M. Sector-11, Udalpur

Padmesh Sharma S/o Shri Harishankar Sharma, aged about 29 years, R/o Clo

Yashivant Purohit, Brahmpuri Mohalla, Bansi, Chittorgarh, at present employed

as Casual Computer Operator, in th< ofﬁce of Guest House, Addl CIT, Range

Chittorgarh.

4, Praveen Sandhaya S/o Shri Sohan ‘Lal Sanadhaya, aged about’ 25 years
R/0G107, Gandhi Nag._,ar Sector-5, Clnttoxg,arh at present employed as Casual
Computer Operator, in the office of Guest House, DCIT, Circle, Chittorgarh.

5. Pushkar Choudhary S/o Nandram’ Choudhary, aged about 34 years, R/o
Lakharighati, Near Satyanarayan Teinple, Udaipur, at present employed as
Casual Computer Operator, in the'office of Guest House, ITO Ward-3,
Chittorgarh. i
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OA No.533/2011

1. Vijay Singh Chouhan S/o Shri Hari*Singh Chouhan, aged about 33 years, R/o
31, Krisanpura, Gali No.2, Udaipur, at present employed as Casual Peon in the
office’of Jt CIT, 6, New Fatehpura, Udalpur

2. Vinod Kumar Chouhan S/o shri Chotu Lal Chouhan, aged about 39 years,
R/0482, Hathi Pol, Chaman Pura, Gah No.9, Udaipur, at present employed as
Casual Peon, in the office of CCIT, 6, New Fatehpura, Udaipur.

3. Yogesh Meena S/o Shri Ompxakash Meena, aged about 36 years, R/o Swarup
Pura Mavli, Udaipur, at present employed as Casual Peon, in the office of Ito,
TRO, 13-B, Saheli Marg, Udaipur. -

4, Kislizn Lal Meghwal S/o Shri Roopr Lal Meghwal, aged about 26 years R/o

621, Gali No.3, Machlla Magra, Hirdn Magri, Sector f11, Udalpur, at present

employed as Casual Peon, ACIT, Cirdl-2, Udaipur.

Comple\ Sector 14, Udaipur, at present employed as Causal, Computer
Opemtox in the oftice Sevottam ClT 6 New Fatehpura, Udaipur. '

Mukta Sharma D/o Shri Nand Lal Slarma, aged about 31 years R/o 103, AR .
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O.A. No.534/2011 with MA No.142/2012

1.

(VS ]

Naresh Menaria S/o Shri Kishan Lal Menaria, aged about 25 years, R/o 255,
Badgoan, Udaipur, at present employgd as Casual Computer Operator, in the
office of ITO Ward-2 (1), 6, New Fatehpura Udaipur.

Pankaj Joshi S/o Shri Kalumm Ji, aged about 31 years, R/o Shreenath General
Store, Goverdhan Villas, Udaipur, atpresent employed as Casual Computer
Operator in the office of ITO Ward -1 (1), 6, New Fatehpura, Udaipur. :
Prashant Singh Ranawat S/o Mahipal Singh Ranawat, aged about 30 years, R/o
29, Anand Vihar, Near Secondary School, DPS School Road, obnagpura
Udaipur, at present employed as Casuati (,omputer Operator in the office of Addl.
CIT, Rarge-2, Udaipur.

Rekha Ggthl D/o Chotu Lal, aged about 36 years, R/o H.M. Sec.5, Banjara Basti,
Udaipur, at present employed as Casual Sweeper, in the office of JCIT, Central,
Udaipur. )

Rugesh Dangi S/o Shri Nathu Dangi. aged about 25 years, R/o Village Thor,
Th.Girwa, Udaipur, at present employed as Causal Peon, in the office of CIT (A),
16, Mumal Tower, Udaipur.

OA No.535/2011 . -

L.

D
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Teji Lal Meena S/o Shri Dungar Lal ji, aged about 19 years, R/o Village
Karnpuria, Kuwaria, Sarada, Udaipur, at present employed as Casual Coo, in the
office of Guest House, IT Guest House, H.M. Sector-11, Udaipur.

Tilkesh Soni S/o Shri Prahlad Soni, aged about 24 yéars, R/o 342 Lapada, Sunero
Ka Mobhallla, Chittorgarh, at present employed as Casual Computer Operator, in
the oftice of Guest House, 110 ward-2, Chittorgarh.

Yashwant Purohit S/o Shri Shyam [al Purohit, aged about 27 years, R/o
Brahmpuri Mohalla, Bansi, Chittorgarh,.at present employed as Casual Computer
Operator, in the oftice of Guest House, 170, Ward-1 Chittorgarh. '
Niranjan Nath S/o Shri Dungar Nath, aged about 30 years, R/o C.O.
Gumaniyawala Aap Kari Aaukt Bhawan, Panchwati, Udaipur, at present
employed as Casual Peon, in the office of Guest House CIT< 16 Mumal Tower,
Udaipur.

Dinesh Harijan S/o shri Gamera Ji Haxuau aged about 40 years R/o Kachi Basti,
Gandhi Nagar, Harijan Basti, Udaipur, at present employed as Casual Sweeper in
the office of Guest House, IT Guest House, H.M. Sector-11, Udaipur.

Kishan Lal Dangi S/o Shri Udai Lal Cangi, aged about 25 years, R/o village
Manpura, Lakhawali, Udaipur, at presznt employed as Casual Chowkidar in
Income Tax Oflice, 6, New Fatehpura, Ucaipur., »

¥ QA No.536/2011 -

1,
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Ravi Shankar Bagoria S/o Late Shr’ Dagla Ram Bagoria, aged about 30 years,
R/o Ram Snghji Ki Bari, Sector-1{, House No.5G 14, Udaipur, at present
employed as Casual Peon, in the olhce JCIT (TDS), Udaipur.

Sashi Kala Gari D/o Babu Garu, aged about 44 years, R/o 68 Ward No.49,
Takahar Colony, Udaipur, at present employed as Casual Sweeper, in the
office of ITO TRO, 13, B Saheli Marg.

Vishram Bariwa S/o Shri Ram Sahai, aged about 36 years, R/o Near Income
Tax Office, Jain Marvle Ki Gali, Kavakheda, Bhilwara, at present employed
as Casual Waterman/Peon, in the office of Income Tax Officer (DDO),
Bhilwara Range, Bhilwara,

\'\,‘\ Bajrangi Yadav S/o shri Ram Doudria, aged about 29 years, R/o Near

/¢ W Jagannath Mandir Kavakheda, Bhilwara, at present cmploycd as Casual

o Waterman/Peon, in the oflice of Income Tax Officer (DD), Bhilwara Range,
‘// Bhilwara.
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Mahendra singh Rathore S/o Shri. I?.agliuvir Singh Rathore, aged;.,;lbout 24

5.
years, R/o House No.308, Ward N2.7, Jawahar Nagar, Bhilwara, at present
employed as Casual Waterman/Peon, in the .office of Income Tax Officer
(DDO), Bhilwara Range, Bhilwara. - o
OA No.537/2011

L. Sohan Lal Dangi S/o Shri Nathu Lal Dangi, aged about 24 years, R/o 618,
- Gali No.2, Kailash Colony, Machlla Magra, Hiran Magri, Sector-11, Udaipur,

at present employed as Casual Peon, in the office of CCIT, Udaipur. .

Sonali Patwa D/o Sri Ashok Kumar Patwa, aged about 29 years, R/o 95,

Patwa Street, Jagdish Chowk, Udaipur, at present employed as Casual

Computer Operator in the office.igf ACIT Circle-1, 6, New Fatehpura,

. Udaipur. = : . '

3. Sonu Chouhan S/o shri Girdhari Lal Ji, aged about 25 years, R/o 54 Gandhi
Nagar; Harijan Basti, Udaipur, at present employed as Casual Sweeper, in the
office of CIT, 16 Mumal Tower, Udaipur. _

4, Vardi Chand Dangi S/o Shri Jagannath Dangi, aged about 38 years, R/o

()

w Dangiyon Ka Guda, Thesil Girwa, Udaipur, at present employed as Casual

Chowkidar, ITO TRO, 13-B, Saheli Marg, Udaipur.

Varsha Mehta D/o Shri Statish Chandra Mehta, aged about %9 years, R/o
1338, Adarsh Nagar, Sec.-4, Udaipur, at present employed as Casual
Computer Operator in the office of ITO Ward-1 (4), 6, New Fatehpura,
Udaipur. ) :

wn

OA No.538/2011
1. Jai Singh Sarangdevot S/o shri Nitbhay Singh Sarangdevot, aged about 29
years, R/o Brahmpuri, Kanod, Udaipur, at present employsd as Casual
Computer Operator in the office of ITO Ward-1(1),6, New Fatehpura,
Udaipur. s

Jaswunt Singh S/0 Shri Arjun Singh, aged about 32 years, R/o Rasala Chowk
Nathdwara, Rajsamand, at present employed as Casual Computer Operator in
the office of CCIT, 6, New Fatehpura, Udaipur. T
Kamlesh Kumawat S/o shri Ashok Ji Kumawat, aged about 33 years, R/o 2
TA 41, Hiran Magri Sec.5, Udaipuz, at present employed as Casual Peon in
the office of CIT, 16 Mumal Tower, Udaipur. '

2

(95 )

4, Kanhiya Lal Dangi S/o shri Hakma.Ji Dangi, aged about 35 years, R/o village

Bhawarasiya, PO Daroli Udaipur, at'present employed as Casual Peon in the
office of CCIT, 6, New Fatehpura, Udaipur, . .
5. Kishore Kumar Yadav S/o Shri Bheru Lal Yadav, aged about 41 years, R/o

Driver in the office of CIT (A), 16, Mumal Tower, Udaipur.

v 719, Krishanpura, Near Ganesh Takri, Udaipur, at present employed as Casual

OA No.539/2011

1. Ku]deep Singh S/o Shri Hari singh :Chauhan, aged about 35 years, R/o 31,
Krishanpura, Gali No.1, Udaipur at piesent employed as Casual Peon, in the
office of TRO, Udaipur, Newfatehpuic, Udaipur. :

- 27Ny Mahesh Chandra Kulambi S/o Ram Chandra Kulambi, aged about:30 years,

RN '513/0 47, Meera Nagar, New Rampura Colony, Udaipur, at present employed as

Fr Casua! Computer Operator in the ofZ:ce of AD (DDO), Udaipur.

.~ Mahesh Nagda S/o Shri Bhanwar Lal Nagda, aged about 30 years, R/o 174,

.27 Takeri, Hompura, Ganesh Tractor Ka Pass, Udaipur, at present employed as

o " Casuai Computer Operator in the officz of ACIT, Circle-2, Udaipur, -

—_—
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Manish Sanadhya S/o ‘shri Shivirakash Sanadhya, aged about 28 years, R/o
44, Kailash Marg Ja&,dmh Chowk Udaipur, at present employed as Casual
Compulu Opuatox in the office of ITO Ward-Dungarpur, 6, Newfatehpura,
Udaipur.

Manisha Sharma S/o Shri Pushkar Lal Sharma, aged about 33 years, R/o 258,
Ganesh Nagar, Pahada Udaipur, at present employed as Casual Computer
Operator in the office of CIT (A), 16, Mumal Tower, Udaipur.

OA No.540/2011

1.

2

(93]

Rajesh Rathod (Sunil) S/o shri Bhawar Singh Rathod, aged about 41 years,
R/o 71, Yadav Colony, Ambamata, Udaipur, at present emplcyed as Casual
Peon, in the oftice of Guest Hcuse, Addl. CIT, R-2, 6, New Fatchpura,
Udaipur. -

Rajmal mali S/o shri Nagji Mali, aged about 34 years, R/o Sichai Nagar,
Kherwara, Chittorgarh, at present employed as Casual Peon, in the office of
Guest House, JCIT.

Smt. Geeta Bai D/o shri Kalyan Lal Ji, aged about 40 years, R/o 20,
Panchwati nagar Palika Colony, Chittorgarh, at present employed as Casual
Sweeper, in the office of Guest House, ITO, Chittorgarh. '

Sohan Lal Meena S/o shri Ram Lal Meena, aged about 32 years, R/o 155,
Nela Girwa, Udaipur, at present employed as Casual Cook, in the office of
Guest House, IT Guest House, H.M. Sector-11, Udaipur.

Sunil Sukhwal S/o Shri Rajkumar Sukhawal aged about 24 years, R/o 350,
Krishna Pura Udaipur, at present 2mployed as Casual Peon, in the office of
Guest House, ITO Ward-2(2), 6, New Fatehpura, Udaip\,}r.‘ .

OA No.541/2011

{
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Ambalal ‘Gameti S/o shri Laluram Gameti, aged about 31 years, R/o 109
Kishan Poul Salvi Colony, Udaipur, at present employed as Casual Cook, in
the office of IT Guest House, H.M. Sector-11, Udaipur.

Deepak Dangi S/o Shri Nathu Lal Dangi, R/o 21 Khatikwada, Bedla, Udaipur
at present employed as Casual Peon, in the office of Guest House, ITO Ward-
1(1), 6, New Fatehpura, Udaipur.

Dharmendra Kumawat S/o shri Om Kumawat, aged about 33 years, R/o 3
Nagar Parisad Colon, O/s Brahem Pol, Udaipur, at present employed as
Casual Computer Operator, in the office of Guest House, CCIT, 6, New
Fatehpura, Uaipur,

Gopal Dangi S/o shri Ganesh Lal Dangi, aged about 21 years, R/o Lakadwas,
Mota Devra, Udaipur, at present employed as Casual Peon, in the office of
Guest House, ACIT, C-1, 6 New Fatehpura, Udaipur.

Jumme Khan Pathan S/o shri Akbay Khan Pathan, aged about 31 years, R/o
village Bathera Ki Samy, Droli, Udaipur, at present empioyed as Casual
Computer Operator, in the ofhce of Guest House, CCIT, 6 New Fatehpura,
~Udaipur.

~*-0A No. 523/201 1.

~ Jitendra Singh Rajput S/o Shri Ratan Singh Rajput aged about 33 years resident of
- 11-12, ‘Ganesh Mandir Road, Gandn! Nagar, Bhilwara, at present employed as
Casu'ﬂ Computer Operator, .in the -Office of Income Tax UfnceL Ward No. 4,

11lw"11a Range Bhilwara.

i
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Ji?gndegﬁharnm S/o Shri Rameshwar%;al Sharma aged about 23 years, resident of
Vijay }\.1115!1 Pathik ‘T_\Iagnr, Bhilwa:’u.jfat present employed as Casual Computer
Olpcmtur, - the Office of Income Tax Officer, Ward No.2 Bhilwara Range
Bhilwara. ‘ o :

Ratan lal Sen S/0 Shri Gopal Lal Sen aged about 32 years, Resident of 17, Kawa
K}lera, Bhilwara at present employeg as Casual Computer Operator, in the Office
of Deputy Commissioner of Income Tax, Circle, Bhilwara Range Bhilwara,

Vishal Klellax"Modi S/o Shri Jhamak Lal Modi aged about 28 yeass Resident of
C-239, R\.‘K. Colony, Bhilwara at present employed as Casual Computer Operator
in the Office of Income Tax Officer, Ward No. 3, Bhilwara Range, Bhilwara.

Abdul Qadir S/o Shri Abdul Mugeem Quazi aged about 24 years, Resident of In
Front of Idgah, Sanganeri Gate, Bhilwara, at present employed as Casual
Compuier Operator in the Office of J oint Commissioner of income Tax, Bhilwara
Range, Bhilwara.

OA No. 524/2011

1.
Shahpura Road, Sanganer, Bhilwara at present employed as Casual Cemputer Operator,
in the Office of Income Tax Officer, Ward — 1, Bhilwara Range Bhilwara.

2
239,

3.
H 466, Kirti Nagar, Shastri Nagar Extention, Bhilwara at present employed as Casual
Computer Ope:ator in the Office of [ncomsz*Tax Officer, Ward No. 2, Bhilwara Range
Bhilwara. ';' '

4,
Jityan, The. Kotri, District Bhilwara at presenl employed as Casual Computer Operator,
in the Office of Income Tax Ofticer, Ward 3, Bhilwara Range Bhilwara.

Rajkumar Mali S/o Shri Rameshwar Lal Mali aged about 23 years, Resident of

Bharat Kumar Modi S/o Shri Mohan Lal Modi aged about 28 years, resident of C-

R.K. Colony, Bhilwara at present employed as Casual Computer Operator in the
Office of Income Tax Officer, Ward 4, Bhil'wara Range Bhilwara.

Gauray Chouhan S/o Shri Ram Praszd Chouhan aged about 21 years Resident of

Pushpkant Sharma S/o Shri Nanu R;';m Sharma aged about 31 years Resident of

OA No. 77/2012

Ram Sagar Meena son of Shri Sukhpal Meena, .

Resident of House No.71, Ward No.27, Near LIC, Kila Road,
Chittorgarh at present employed on the post of Casual

Peon in the office of Income Tax Officer (DDO)

Chittorgarh. .- S

(By Advocate Mr.J K Mishra in all the above tases)

T,

'IQ\'él‘gl"il‘lecll‘-iu‘Off India, North Block, New Delji.. |
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LiC pmissioner of Income Tax (CCA.j, C.R. Building, Statu

te

e

Eg)‘i-gf{é‘é‘fﬁlndia through Secretary, Central ‘Board of Direct Taxes, anistry.-of Finance,

sThe Principul Chigf Controller of Accounts (Pr.CCA), Central Board. of Direct
yTay */Ny{}vijeilli. :

Circle, B.D. Road,
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4, The Secrctary to Govt. of India, Min;stry of Personnel, Public Grievances and

Pensions, Department of Personnel and Training, North Block, New Delhi-110 001.
Chief Commissioner of [ncome Tax, 0 Ncw Fatehpura, Udaxpux

: Respondents

L4

(By Advocate Mr. Varun Gupta for R 1 t0 3 c‘c 5
- & Advocate Vinit Mathur ASGI with Arnkug Mathur for R.4)

OA No.542/2011

1. Devilal S/o shri Dala Ram, aged gbout 25 years, R/o village & Post Moongra,
Via Balotra, Tehsil Pachapadara, District Barmer, at present, employed as
Casual Computer Operator in the ofﬁce eof Income Tax Officer Ward Balotra

" District Barmer.

Poonam Chand S/o Shri Hari Bhajan aged about 26 years, R/o C-7, Ram Bag
Kaga Colony Mahamandir, In the office of Chief Commissioner of Income
Tax, Jodhpur.
\ 3. Ashok Kumar Sharma S/o Shri Parmanand Sharma, aged about 36 years, R/o
~ Behind Mandore Krishi Mandi,- Maderana Colony, Near Shishu Niketan
~ School, Jodhpur, at present émployed as Casual Computer Operator, in the
office of Chiet Commissioner of Income Tax, Jodhpur.
4. Barma Meena S/o shri Balal Meena, aged about 22 years, R/c 23 Laxmi
Nagar, Paota, C Road, Jodhpur at present employed as Casual Peon, in the
— : office of Chiet Commissioner of [rcome Tax, Jodhpur.

D

OA No. 5602011

\ 1. Gaurav Sharma S/o Shri HariShankar Sharma, R/o House No.474,Ward No.9,
| Bhatta Colony, Hanumangarh-335512 at repent employed as causal Data Entry
Operator in the Income Tax Olftice Haiumangarh Jn.

2. Manish Sharma S/o Shri Ram Pratap Shafma, R/o House No.185, Ward No.11,
Bhatta Colony, Hanumangurh-335512 at repent employed as causal Data Entry
Operator in the Income Tax Office Harumangarh Jn.

3. Bhanwar Lal Mund S/o Shri Girdhari' Lal Mund, R/o ward No.6, Sector No.12-L,
Purani Kunja, Near Children Park, Hanumangarh-335512 Hanumangarh- 335512
at repent employed as causal Data Entry Operator in the Income Tax Office
Harumangarh Jn

~_ OANo.498/2011

oo Sanjay Kumar Kumar S/o Shri Harish Kumar, aged about 25 years, resident of
‘ Near Sarjawa Gate, Kumaharwada, Sirohi, at present employed as Casual
Computer Operator in the Office of Income Tax Officer, Sirohi.

| 2 Sarwan Kumar $/0 Shri Charan Das 2 aged about 27 years, resident of Keshar Bag,

Lo , Harijan Basti, Behind Central Jail, Ratanada, Jodhpur, at present employed as
~~ .. Casual Safaiwa la, in the office of Incorae Tax under PRO CCIT, Jodhpur.

3: Dinesh Teji S/o Shri Ramesh Teji, aged about 30 years resident of House No.

- 104, -Bombay Motor Choraha Rosd, Near Bendra Acupuncture, Jodhpur, at
W = present employed as Casual Peon in the: Office of Income Tax, CIT (A), Jodhpur.

,Suu\h Kumar S/o0 Shri Ramesh Kumar aged about 28 years, resident of Gudria

J\ Jav; Pilkani Nari, Sumupm Dist:ict Pali, at present employed as Casual
T Computu Operator, in the office of Income Tax Officer, Sumerpur, District Pali.
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5. Hari Singh S/o Shri Jai Singh ag,ed about 40 years, resident, of VIill Kumtia,

Tehsil Bali, District Pali, at present employed as Casual Chowkidar i in the office
of Inconm Ia\ Officer, Mount Abu DlStrlCt Sirohi.

OA No. 499/2011

. " Rajendra Gurjar S/o Shri Klshan Lal Gurjar aged about 39 years, resident of

H.No. 173, Sardarpura 1* C Road, Jodhpur, at present employed as Casual Peon
in thc Office of Income Tax Joint CI I', Jodhpur.

2, Hanst S/o Shri Tulsi Ram aged about 21 years resident of Kalal Colony,
Jodhpur at present employed as Cas.lal Chowkidar in the Office of Income Tax,
CCH Jodhpur. .

3. G"tutam Samdnya S/o Shri Mohan Lal Samariya, aged about 34 years, resident of

Gali No. 11, Kalal Colony, Jodhpur at present employed as Casual Peon in the
Office ofIncome Tax, CIT I, Jodhpur

4, Narendra Singh S/o Shri Kishore Smg,h aged about 21 years resident of Gali No. 7
2, Ganeshpuxa Ratanada, Jodhpur; at present employed as Casual Peon in the
Office of Income Tax 1TO (System), Jodhpur. ‘

5. Vikram Singh S/o Shri Bal Klshan Smgh aged about 31 years, re51dent of B-76,
Arvind Nagar, Air Force, Jodhpur;iat present employed as Casual Peon in the ~
office of Income Tax, CIT - 1, Jodhpur. —4
OA No. 500/"0 L

1, Hari R am Meena S/o Shri Badri Prasad Meena, aged about 26 years, resident of
C/o Rajendra Kumar Mahavar, Prithvipura, Rasala Road, Jodhpur at present
employr‘d as Casual Peon in the Office of Income Tax, Ward — 1(3), Jodhpur.

. R

o

Shailendra Shankhla S/o Shri Surendta Singh Shankhla aged about 26 years,
residenit of Manak Chowk, Jodhpur;;at present employed as Casual Peon in the
Office o! Income Tax Ward 2 (2), Jod‘hpur -

Alok Vvas S/o Shri Jagdish N'nayaxft aged about 26 years, resident of Sector —
7E, 39 Kudi Bhagtasani [.B. Jodhpur, at present employed as Casual Peon in the
Office’ o( Income Tax, Valuation Oﬂlcm Jodhpur.

(8]

_t.tv. {

4. GulabS/o Shri Hari Bhajan aged about 33 years, re31dent of Ram Mohalla, Kaga 2~
Colony, Jodhpur, at present employed as Casual Computer Operator in the Office
ofIncoxm Tax Ward 3 (3), Jodhpur. .

5. Amit Pand]t S/o Shri Hari Das aged about 28 years resident of Udai Mandir,
Tilak Nagar, Jodhpur at present employed as Casual Peon in the Office of Income
Tax thcel (Audit), Jodhpur. o

0A No. 501/2011 e

L Lal Clmnd Nath S/o Shri Laxman Nath aged about 31 years res1dent of 44- B

~ Adarsh ‘Nagar, Pali, at present employed as Casual Computer Operator, in the
~Qffice of Income Tax, Joint CIT, Pali:

f’rAmqt Smoh S/o Shri Ram Karan Smgh aged about 26 years, resident of House
R No 346, Subhash Nagar A, Pali, at ptesent employed as Casual, Waterman/Peon
; m the O:fice of Income Tax, Joint CI"J Pah




g

3. Ishwar Sharma'S/o Shri Parshram Sharma, aged about 26 years resiqient of House
No. 52, Rajendra Nagar, Near Mahila: Police Thana, Pali, at prasent employed as
Casual Waterman / Peon in the Office of Income Tax, Joint CIT, Pali. -

4, Sharwan Kumar Bhati S/o Late Shri BmJa Ram aged about 34 years, resident of
Vill. and PO Barsa Via Marwar Junction District Pali, at present employed as
Casual Waterman / Peon in the Office of Income Tax, Joint CIT, Pali.

N

Lalit Kumar S/o Shri Bhanwar Lal agec about 25 years, resident of Vill. and Post
Indra Colony, Raiko Ki Dhani, I\hmwara Via Marwar Junction, District Pali, at

present unplox ed as Casual Compu ‘et Operator, in the office of Income Tax,
Joint Cll Pali.

OA No. 502/2011

1. Lalit Gehlot S/o Late Shri Mangi Lal aged about 27 years, resident of Vill. and
Post Dhamli, Via Marwar Junction, Fali, at present employed as Casual Waternan
S / Peon. in the Office of Income Tax, Joint CIT, Pali.

Tulsi Ram Jod S/o Shri Khema Ram aged about 32 years, resident of 352,
Subhash Nagar — A, Pali, at present employed as Casual Sweeper / Sataiwala, in
the office of Income Tax, Joint CIT, Pali.

o

Sharwan Vyas S/o Shri Ganpat Lal aged about 29 years, resident of 5, Sunder
Nagar, Behind Bangad College, Pali, lat present employed as Casual Computer
Operator in the Office of Income Tax, Joint CIT, Pali.

v

4. Smt, Bhanwari Devi Wife of Late Shii Tara Nath, aged about'37 years, resident of
C/o Income Tax Oftice, Nagaur, at present employed as Casual Peon in the Office
of Income Tax Ofticer, Nagaur.

5. Kailash Kumar Chawariya S/o Shri Prem Ram aged about 36 years, resident of
Behind Ganesh Talkies, Sumerpur, District Pat employed as Casual Peon /
Safaiwala, in the Office of Income Tax, Joint CIT, Pali.

6. Dinesh Vaishnav S/o Shri Hari Ram Vaishnav, aged about 22 years, resident of
Railway Station, Mokhalsar, District Jalore, at present employed as Casual
Computer Operator in the Office of Income Tax Officer, Jalore.

OA No. 51172011

—y,

1. Vinod Godara S/o Shri Sahab Ram.aged about 29 years, Resident of Ward No.
13, Adarsh Takeej Road, Purani Abadi, Sriganganagar, at present employed as
Casual Computer Operator, in the Office of Income Tax ACIT, Circle
Sriganganagar. :

2. Ramesh Soni S/o Shri Balram Soni aged about 23 years, resident of Ashok Nagar
> - B, New Child School, Sriganganagar at present employed as Casual Computer
’ Operator in the office of Income Tax JCIT, Range Sriganganagar.

Randhir Kumar S/o Shri Lal Chand aged about 25 years, resuiem of Village 36

T -aTJ LNP, Tehsil Padampur, Sriganganagar, at present employed as Casual Computer
’/ %\*}Opemlox in the office of Income Ta> ITO Ward No 2, Sriganganagar.

\Sit_,]‘f hash Chander S/o Shri Bhanwari Lal, aged about 29 years, resident of Ward

NO. l11 Behind Sukhwant Cinema, Pumm Abadi, Sriganganagar, at present




——
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employed as Casual Waterman / Peon, in the office of Income Tax,
Sriganganagar. ‘

Sohan Singh S/o Shri Raj Kumar Saini, aged about 24 years, resident of C/o 55-
56, Ward No. 2, Bharat Nagar, Puran_i Abadi, Sriganganagar, at present employed
as Casual Waterman / Peon, in the oflice of Income Tax, Sriganganagar.

OA No. 51272011

L.

Q0]

(]

Mohd. Irfan S/o Shri Mohd. Gulfam aged about 25 yers, resident of Ada Bazar,
Mochhio Ki Ghati, Niwar Gharo Ka Muhalla, Jodhpur, at present employed as
Casual Peon in the office of Income Tax, CTIT, Jodhlpur,

Vikram S/o Shri Manohar Lal aged:-about 27 years, resident of Quarter No. C-
30/11, Reserve Police Line, Ratanada, Jodhpur at present employed as Casual
Peon. in the oftice of Income Tax, CCIT Haqrs., Jodhpur,

Rattan Lal S/0 Late Shri Gyarsa Lal ;}gcd about 48 years, resident of Plot No. 68,
Indra Colony, Near Sati Mata Mandir, Jodhpur, at present employed as Casual
Safaiwala / Sweeper in the Office of Income Tax, PRO, CCIT, Jodhpur.

Kishore S/o Shri Puran Das Dhariwal,.,.‘aged about 29 years, resident of Inside
Jalori Gute, Harijan Basti, Madho Bag, Jodhpur, at present employed as Casual
Safaiwala / Sweeper in the Office of liicome Tax Officer.

OA No. 5172011

L.

|

J

N

Vimal Kumar Swami S/o Shri NiranjfflifLal Swami aged 33 years, Resident of C/o
Shashi STD PCO, Tilak Nagar, Bik’zﬂ;er, at present employed as Casual Data
Entry Operator in the Office ofITO, Ward 2(2), Bikaner: - .3 i

Krishan Kumar Kansara S/o Shri Manohar Lal Kansara, aged about 25 years,
Resident of Golchha Mohalla, Bikaner, at present employed as Casual Data Entry
Operator in the Office of JCIT, Range = 1, Bikaner. ‘

Madhuri Sarswat D/o Shri Kamal Kishore Saraswat aged about 22 years, resident
of Panchmukha Road, Behind Kalimafa Mandir, Rani Bazar, Bikaner, at present
employed as Casual Data Entry Opérator in the Office of ITO (TDS) Bikaner.

Shravan Kumar Shankhla S/o Shri Magha Ram Shankhla aged - about:22 years,
resident of Ward No. 19, Shriramsar, Bikaner, at present employed as Casual Data
Entry Operator in the Office of ITO, Waid 2(1), Bikaner. B

Mahendra Singh Parihar S/o Shri Gulub’.’Singh Parihar, aged about 28 years, Shri
Karni Sewa Sansthan, FCI Godam Road, Indira Colony, Bikaner, at present
employed as Casual Waterman in the Oftice of JCIT, Range — 1, Bikaner.
Ravindra Kumar S/o Shri Bhanwar Lal dged about 25 years, Residént of 169-B,
Sadul Ganj, Bikaner, at present employed as Casual Waterman in the Office of
CIT, Bikaner, A




OA No. 5182011 | it

L. Sharwan Kumar Meghwal S/o Shri (Jebl Ram Meghwal aged about 36 years,
.~ resident of Ward No. 19, Meghwal Mohalla, Shriramsar, -Bikaner, at present
employed as Casual Waterman in the Office of ITO (Tech) B1kaner

2, Hari Prakash Suthar S/o Shri Kishan Lal Suthar aged about 3t years; resident of
Near B.D. Kalla House, Daga Mohalla, Bikaner, at present emploverl as Casual
Data Enuy Operator in the Office of lTO Ward 1 (2), B1kanel :

(9% )

Rajesh Kumar Jhungh S/o0 Shri Champa Lal Jhungh, aged about 26 years,
resident of Opp. Nagar ngam Bhardar, Kamla Colony, Bikaner, at present
employed as Casual Sweeper, in the chlce of JCIT, Range-l Blkaner

4. Mahender Kumar Ramawat S/o Shri Gopal Das Ramawa* aged 29 years, resident
of Behind OBC Bank, Chhimpon Ka Mohalla, G.S.Road, ‘Bikaner 334001, at

~ present employed as Casual Data hntxy Operator in the Office of ITO Ward 1 (4)
Bikaner. - , e

Praveen Sharma S/o Shri Charanjeet aged 29 years, resident of Ward No, 8, Near
Shiv Mandir, Kashmiri Mobhalla, Jetsar, District Sriganganadgar, at present
PV employed as Casual Data Entry Operat_or in the Office of ITO, Suratgarh.

(94}

0. Sukhvinder Singh S/o Shri Gurmej Singh aged 29 years, resident of House No.
145, Jakhad Colony, Near Agrasen Nagar, Suganganagar af present employed as
Casual Waterman in the Office of ITO, Sumtgarh :

OA No. 519/2011

1. Kamal Kishore Swami S/o Shri Hanuman Das Swarm aged about 26 years,
resident of Outside Usta Bari, Near Harsholav Talab, 1Chhota” Ranisar Bass,
Bikaner — 334001, at present emplox ed as Casual Data Eniry Operator in the
Office of CIT (A), Bikaner.” ~ :

2, Shiv Kumar Swami S/o Shri Hanurasl: Das Swami aged about 32 years, resident
of Outside Usta Bari, Near Harshoiav Talab, Chhota:Ranisar Bass, Bikaner 334
001, at present employed as Casual Dala Entry Operator in the office of ITO,
'\Va1d 1 (3), Bikaner. .

Jitendra Jhungh S/o Shri Champa u,l Jhungh aged about 33 years, resident of
= Opp. Nagar ngam Bhandar, Kamila, Colony, Blkaner at present employed as
Casual Sweeper in the Office of CIT, Blkaner 2 L

w2

4, Ram Swaroop Meena S/o Shri Mohan Lal Meena aged about 36 years resident
of=Village Bamrda, Mukam Devli Ki Dhani, Post Chokdi, 1Via Chala, Tehsil

Srimadhopur, Sikar 332 737, at present employed as Casual Waterman in-the
Office of JICIT, Range — 1, Bikaner. . ,

o s ~Nirmal Kumar Kheriwal S/o Shri Strja Ram Khedrlwal aged about 37 years,
rjif{:‘/;‘f? a 7;‘&“‘"‘ Y rem{iem of 33, Chankaya Nagar, Old Shiv Bari Road, Bikaner 334 003, at present
g (’ !"" ”é-‘ emp\loyec as Casual Data Entry Opuotox in the Office of ITO (Tech J» Bikaner.

o Z 23 ) b l

9\(& J RaJ/Kum ar Barupal S/o Shri Dala Ram Barupal, aged 37 years resident of Ward
\_\\/E) No/ 19 Muvhwal Mo mlla Shurams(x Bll\aner at present employed as Casual
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Yashwant I\uxmx Rawal S/o Shri Bhanwax Lal Rawal, ,
Resident of Village Sarneshwarji, Post Office Mandwa, .~ ‘
Dist.Sirohi; at present employed on the ! p :
* Post of Casual Chowkidar in the office of *
Income Tax. Office, Mount, Abu,Dist.Sirohi.

OA No. 482/2011

1. Tabish Anwar son of Shri Anwar Hussain,
Résident of 164, Mohan Nagar-A, BJS Colony _
Jodhpur at present employed as Casual Computer - -
Operator In the office of JCIT-I, Jodhpur.

2. Jagdish Singh Rathore son of Shri Mangu Singh, _

Resident of Near Kalka Mandir, Mdderna Colony, - R S 5
Jodhpur at present employed as Casual Computer ===~ . '
Operator, in the office of Income Tad War-1 (1), Jodhpur

3. Rajendra Kumar Parihar son of Shu Om Prakash Parihar, .

Resident of Indra Colony, Mahamandir J odhpur S . <
At present employed as Casual Computer Operator, ) '
In the office of Income Tax Ward- 1(2) Jodhpur.

4. anhan 'a ‘Lal Son of Shri Basti Rarr

Resident of Gali No.1, Gandhipura, BIIS, Jodhpur . :
At preent employed as casual Computer Operator in the ofﬁce
Of Income Tax Ward-1(3), Jod! 1pu1

5. Vipul Tandan son of Shri Krishan Kmaar Tandon,
Resident of 25/E-29, CHB Jodhpur &t present
Employed as Casual Computer Operator
In the office of Income Tax Ward- 1(3) Jodhpur

O A No. 483/2011

1.  Ramesh son of Shri Gopi Lal,
Resident of Gandhi Chowk,Sardar Patel Marg, o
Jalore at present employed as Casual /. e ' el
Computer Operator in the office of Income Tax : ' '
Ofﬁu:l Jf1101e

. .t' .

2. Raju Ram Mali son of Shri Amara, re31dent of
Behind FCI Godown, Jalore at present employed .
As Casual Chowkidar in the office of Income N .
Tax Officer, Jalore. ST 4

.')

N’upat Lal Parthar son of Shri Chhogt’ Ram,

e @ ‘;\ Resident of Indra Colonyu, Kalapura Shivganj
/;f; - 75‘\315t Sirchi at present employed as Casual

CH wkldfu in the office of Income Tax Dfficer,

:\ \erohl
2 \‘thésh Clvmdm son of Slm Magan Lal

A
%6

e

= .,;erélu at present employpd as Casual Watelman
‘. "m the oifice of Income Tax Officer, Suc hi.




. Near Qld Police Line, Jhupdi Road, Sirohi at present

/3'

Smt.Lalita wife of Shri Himamt Kur: ;r resident of

employed as Casual Safai Kaunachau in the ofﬁce of Income ' -
Tax Officer, Sirohi. i

DA No, 484/2011

I

o

LIPS ]

Jitendra Kachawaha son of Shri Mishri Lal

Resident of Near Raj Mahal Middle School,

Ajay Chowk, Jodhpuz at present employed as Casual - R
Computer Operator in the Income Tax Office,Circle [ Jodhpur.. L

Deep Singh son of Shri Bhanwar Ssingh, e
Resident of Mata Ji Ka Gole Mandir, Maderna Colony, _
Jodhpur at present employed as Casual Computer e
Operator in the office of Income Tax, Ward-2(2) Jodhpur, %"

Ugam Singh son of Shri Chandra Singh, resident of ’
Near Kalka Mandir, Maderna Colony, Jodhpur at ,
Present employed as Casual Computer Operatorin~~
the office of Income Tax Officer (Tech), Jodhpur.

Kushal Singh son of Shri Bhanwar Smgh AR
Resident of Mata Ji Ka Gole Mandir, Maderna Colony,
Jodhpur, at present employed as casua, Computer - CA m e
Operator in the office of Income Tax’ Otﬁcer (Audlt) Jodh

Daulat son of Shri Suraj, resident of RN
Opp.Mahamandir Railway Station, Ram Bag Scheme,
Jodhpur at present employed as Casual Peon

in the office of Income Tax Ward-I(1)

Jodhpur.

O A No.485/2011

L
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Praveen Singh son of Shri Madan Singh
Resident of 1/S Hem Singh Katala, Mahamandir S
Jodhpur at present employed as Casual Peon in the ofﬁce R
Of Income Tax, CCIT, Jodhpur. S e

Mahendra Singh son of Shri Amar Smfrh, .
Resident of Abaynagar, H.N0.95-A, Niyatavera, Mangra Pungra,

Jodhpur at present employed as Casual Chowkidar in the office
oflncmm Tax, CCIT, Jodhpur.

Suresh- Kumar son of Shri Kishan Cluind Samariya. ..
Resident of Kalal Colony, Gali No.9

Inside Nagauri Gate Kila Road, Jodhpir at present
employed on the post of Casual Chowldiar in Guest
House f‘ClT Oiﬁce Jodhpur

‘PLotx\No 8, Near Central Jail, Keshau bdg, Ratanada
Jodhj;ux at present employcd on the post of
Q&sugl Chowkidar in GLlet House, C( IT
p?ﬁoe Jodhpur.

N 1‘/
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L

Arun Kumar sonof Shri Hansraj -
resident of H.No.55, Prithvipura,:-
.Rasala Road, J odhpur at present cmployed

On the post of Peon, in Income Tax Office,
P'lOlZl C Road, Jodhpur,

Santosh Kuamr son of Shri Tara Chand Chandel *f’»_;
Resident of Gali No.04, Kalal Colony, Nagauri Gate,
Jodhpur at present employed on the post of Peon ... . .., .00
in come Tax Office, Paota C Road' Jodhpur, . .' ER

Raju son of Iate Shri Bhanwar Lal,tesident of H. No 29.,

Shankar Nagar,Sangariya Fants, '.ﬁ '
Jodhpur at present employed on the post of Peon S o
in Income Tax Office, Paota CRoad Jodhpur,- ¢ oL

Mahundm Gurger son of Shiri Klshan LalLal -0 2 .
Resident of Plto No.173, Ist C Road, Paota Jodhpur Income C

Tux Colony at present employed on the post of Peon .- ... - <
in Income Tax Office, Paota CRoad, Jodhpur. = -~ - -7 = T

Chandra Prakash son of Shri Dev Das Rankawat
Resident of Near Gokul Niwas, Umed Chowk, .
Jodhpur at present employed on the post of Peon | .-
in Income Tax Office, Paota C Road, Jodhpur = -

Deepa Ram son of Shri Raju Ram, resident

Of near Income Tax Department, Balotra,

Distt. Barmer at present employed on‘the

Post of Peon/Computer Works in the .. .
Ofﬁue ot Income Tax Officer, B'xlotla Distt. B'umer

OA No. 463/2011

1
i

oI

Gopal Lal Prajapt, son of Shri Kana Kam,
Resident of Om Colony, Gangwa Road, : P _
Makraiia, Dist.Nagaur at present employed C e
As Casual Computer Operator in the office o '
Of Income Tax Officer (DDO), Makzuana, Distt. Nagaur

Anandi Lal Saini sons of Shri Hardeen Ram

Resident of Near Trimurti Mandir,

Jhaira Talab, Makrana, Distt. Nagaur ° '

at present employed as Casual Computer Opelatm in the oillce o C_a
Of Income Tax Ofticer (DDO), Makarzu a, D1stt Nagaur ' ;‘f_‘ S '

Tikam’ (,nand Sen son of Shri Gordh'm Lal
Resident of Gangri Chowk, Mithri,
Tehsil NawaCity, Dist. Nagaur,

’./',’//‘r;‘:;"\\ At present employed as Casual Peon .7,
- L

=7 n\" (
s »in the oflice of Income Tax Officer (bDO)
*/}":‘N\\ r*\mkax ana, DlStt Nagaur. .




15 .

-

o |5
4, 8 Hukum Chand Sain son of Shri Gmdhah Lal,
~Resident of Gangri Chowk, Mithri,, Tehsil Nawa Cll}’,‘ L
~.; " Dist, Nagaur at present employed as Casual G,

: 47-1:'.;, Chowkidar in the office of Income Tax ,Dfﬁcer (DDO) ;¢
Makzua 1, Dist.Nagaur., .

" 0A No.466/2071

-1 Manoj Kumar Bora S/0 Shri Magan Lal Bora, aged about 43 years, R/o
Gungsa Ki Gali, Lohiyon Ka Chowl, Nagaur, at present employed as Casual
Computer Operator in the office of Im,ome Tax Officer, Nagaur. _
Satyanayan Kansara S/o Shri Mulidhar Kansara, aged about 28 years, R/o
Kansara Ka Mohulla, Opposite Jagdamba, Ayurvedlc MG Road, Nagaur, at
present employed as Casual Com“tcr Operator in the ofﬁce of Income Tax
ofticer, Nagaur.
- 3. Nitesh Toawat S/o Shri Narendra Kumar Tolawat, aged about 26 years, R/o
L~ Tolawato Ki Pole, Machhion Ka Chowk, Nagaur, -at present employed as
ot Casual Computer Operator in the oilize of Income Tax Officer, Nagaur.
4. Narendra Meena S/o Shui Gokul lal Meena, aged about 29. years, R/o village
K'tlandxapura Tehsil Devli, District Tonk, at present employed as Casual
Chowkidar in the office of Income Iax Officer, Nagaur,

(Y]

o 5, Laxman Singh S/0 Shri Ram Dev, aged about 25 years, R/o Kasaiwara,
Nakash Gate, Nagaur at present employed as Casual Chowkldar in the office
of Income Tax Officer, Nagaur. , -

OA No.467/2011
1. Chandra Prakash S/o Shri Rameshwar Lal Ramawat, ahged about 24 years,
R/o Azad Chowk, Ramawat Street, Barmer, at present erapioyed as Casual
Computer Operator in the office of Income Tax Officer (DDO), Barmer.
2, Bhanwal Lal Chaudhary S/o Shri Gena Ram Chaudhary, aged about 26 years,

R/o village Ramsaria, Post Baitu Bhopji District Barmer 344034, at present
employed as Casual Peon in the office of Income Tax Officer (DDO), Barmer.

3. Lalit S/o shri Gauri Shankar, aged about 24 years, R/o Jaswant Ki Ghati,
Bawsagar, Jodhpur , at present ewpioyed as Casual Peon m lhe ollice ol
Income Tax Officer, Ward-1I (I), CIT ¥, Jodhpur.

4, Smt. Lalita W/o Shri Ashok Kumar, az,ed about 36 years, R0 Kalu Khan
KiHaveliRasala Road, Jodhpur, at present employed as Casual Peon in the
office of Income Tax Officers (TDS 1) (DDO), Jodhpur

= OA No.468/20:1

1. Inder Singh Chauhan S/o shri Babv. Singh Chauhan, aged about 31 years, R/o
Maderana Colony, Near Kalka Mata Mandir, Jodhpur At present employed as
Casual Labour (Peon) in the office of ITO TDS-II, Jodhpur, . .. '
Pradeep Singh S/o shri Sawai Singh, R/o Sadar Bazar, Dhan Mandi, Jodhpur

«at present employed as Casual Labour (Peon) in the office of ITO TDS-II,

. . Jodhpur.

770030 Amrav Dan Charan S/o Bhanvvar Dan, aged about 28 years, R/o
. . oo ..  --Higlaghnagar, Laxman Ghati, Soorsagar, Jodhpur at present employed as

[ ‘Casual Labour (Peon) in the office of ITO TDS-II, Jodhpur.

R ‘Mamslm D/o Shri Bali Singh, aged about 24" years; R/o Nathu Ka Nohra,

Kubum Ka Bas, Umed Chowk chhpux at present employed as Casual

’orvpulu Operator in the office ¢f Asstt. Commissioner ot mcume Tax —
BS-11, Jodhpur. ©

o

.t /-> k
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(By Advocate '\'Il J K Mishra in all thie above ¢z ses)

- Vu st

1. Union of India through Secretary, Ceutxal Boald of Duect Taxes Mmlstly of
o Finance, Government of India, North Bleék, New Delhi.
+ = 2, The Principal Chief Controller of Ace)unts (Pr. CCA), Central Board of Direct

© - Taxes, New Delhi. o
3. Chief Commissioner of Income Tax (t,CA) CR Bulldmg, Statute Clrcle B.D.
Road, Jaipur. g

4. The Secretary to Govt. of India, Minisiry of Personnel Pubhc Grlevances and
Pensions, Department of Personnel and T Training, North Block, New Delki-110 001,
Chxot Comumissioner of Income Tax, Paota C Road, Jodhpm 11, Jodhpur

Respondents

wn

(By Advocate M. Varun Gupm forR1to3 & 5 and Advocate Mr Vlmt Mathm ASGI
with Ankur I\/Luhm for R.4) e :

T R

s QA No. 386/70H ' o L
1. Anil Kumar Solanki S/o Shri Bhanwar Lal Solankx, aged about 26 years R/o
H.No.§, Baldev Nagar, Mata Ji Ka Than Road, Mangra Poonjla, Mandore,
J odhpm at present employed on the post of Peon in the ofﬁce of Commlssmner -
of Inceme Tax-11, Jodhpur, -
2. Deepd}\ Parihar S/o Shri Dhanraj Pauhar aged about 23 yeals R/o Mahyon

Ki Dhani, Pipar Road, Jodhpur, at present employed on the post-of Peon, in the
office of Assistant Commlssloner of * I1come Tax (HQ), Olo Commlssmner of
Income Tax-II, Jodhpur.

Purkk Das S/o Shri Dhan Das, age: i about 32 years, R/o Vlllage Binjwariya,
Via Tinwari, Tehsil Osian, Dlstnct Jedhpur, at present employed on the post of
Peon,-in the office of Income Tax Officer, Ward-3 (4), Jodhpur
4. Prem Prakash Sahu S/o Shri Poona: Ram Chaudhary, aged about.23 years, R/o -

Inconi: Tax Colony, Mandore Road, Jodhpur, at present- emﬁnoyed on the post
of Peda, in the oftice of Income Tax Qtﬁce1 Ward-1 (2), Jodhpur.

(V)

OA No.387/2011

1. Jaideep Solan}u S/o Shn Nmnal Solank1 aged about 30 years, I\/o “Mohan
Villa”, Opp. Gokul Niwas, Umed Chowk Jodhpur; at present employed on
the pOsl of Computer Operator, in the office of Income Tax Othcer Ward-
3(1), Jodhpm »
" 2. Bhawani Singh S/o Shri Kuku Smg,h aged about 27 years, R/o D S Colony, A
Near Medical College, Jodhpur, at pn,sent employed on the post of vomputer
Operator, in the office of Commissioner of Income Tax-II, Jodhpur. "
Mahaveer Singh Chaudhary S/o Shri Heera Lal Chaudhary, aged about 24
years, R/o Income Tax Colony, Mandore Road, Jodhpur, at present employed -
on the post of Computer Operator, in the ofﬁce of Addlv Commlss1oner of
Income Tax, Range-3, Jodhpur.
4, Rakesh Puri S/o Shri Govind Puri, a'ved about 23 ‘years, R/o Mata J1 Ka 'l han, "
Mangra Poonjla, Mandore, Jodhpm, at present employed ohuthe post of —A
Comfputer Operator, in the office of Assmtant Commlsmon& 0; ncom, Tax,
Circle-3; Jdohpur. ; &
Surendra Bhati S/o Shri I\lbhou La\, aged about 34 years, R/o Street on |
\[nfron: of Shiv Mandn Ratanada Jgd 1pur at present employed on the post of

W
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6. Shankar Lal Parmar-S/o Late Shri Mana Ram, aged about 35 years, resident of
C/o Shri Arjun Singh Prajapat, P.No.8, Ram Nagar, Bhadwasiya Jodhpur, at

present employed on the post of Computer Opexatox in the office of Income
Tax Officer, Ward-3(4), Jodhpur ‘
7.

(By Advocate Mr. JK Mishra in all the case:)

Versus

1. Union of India through Secretary, Central Board of 'Ditcct Taxes, Ministry of
Finance, Government of India, North Block, New Delhi.

2. The Principal Chief Controlloer of Accounts (Pr CCA), Central Board of Direct
Taxes, New Dehi.

Chief Commissioner of Income Tax ((‘CA), C.R. Building, Statute Circle, B.D.
Road, Jaipur.
4. The Secretary to Govt. of India, Mlmstry of Personnel, Public Gricvances and

3 Pensions, Department of Personnel and Training, North Block, New Delhi-110
TN 0ol.

v

(By Advocate Mr, Varun Gupta for R 1to 3 and Advocate Mr, Vinit Mathur ASGI w1tl
Ankur Mathur for R.4)

. OA No. 91/2012

1. Gauri Shankar S/o Shri Kishn Lal Maru,
R/o Ward No.18, Naiyon-ka-Mohulla,]
Napasar, Bikaner at present '
Employed as Casual Chowkidar, in the o¢fice
Of Assistant Commissioner ot Income Tax
(Central), Bikaner.

2. Mohd. Umai S/o Shri Anwar Ali, R/o Te yn.on-ka—Mohulla ‘
Near School No.9, Fad Bazar, Blkancr - ’
At present employed as Casual Waterman
In the oftice of Assistant Commissioner of -
Income Tad (Central), Bikaner.

(By Advocate Mr. JK Mishra)
Vs
~ 1. Union of India through Secretary, Cenital Board of Direct Taxss, Ministry of
Finance, Government of India, North Blocl, New Delhi.
The Principal Chief Controller of Accounts (Pr.CCA), Central Board of Direct
Taxes, New Delhi.

2

3. Chief Commissioner of Income Tax (CCA), C.R. Bulldmg, Statute Circle, B.D.
Road, Jaipur.

4. The Secretary to Govt of India, Mlmstry of Personnel, Public Grievances and

> Pensions,-E 2partment of Personnel and Trainiag, North Block, New Delhi-110 001.

C 7S,

Assistant Commissioner of Income Tax {Central),Ayakar Bhavan Ran! Bazar,
Bikaner.

By AdVOLd[L Mir, Varun Gupta for R 1to 3 & & aad Advocate Mr Vinit Mathur, ASGI
uth Anktu M uhm lm R.4)
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OA No. 172/2012

I. Gopal Kasuar-S/o Shri Panna La] Kasarzi‘; .

- At present employed as Casual Computér Operator ... ..
In the office of DCIT, C.Cl, Udaipur O/o the JCIT
Central Range, Udaipur.

er Q(ayri,' S
Computer Operator - : . --
aipur O/o the JCIT,

Mukesh Gayri S/o Shri Vardi Chand
At present employed as Casuyal
[n the office of ACIT, CC.2 Ud
Central Range, Udaipur:

o

Harish akshkar S/o Shri Labh Chand Lakshkar,
At present employed as casual Computer Operator
In the office of JCIT, Central Range, Udaipur.

Miss.Priyanka Soni D/o Shy
At preseit em
In the office o

i Arunji Swémkar,
ployed as casual ComputeriOperator
fJCIT, Central Range, Udaipur.,

Moti Lal Dangi $/0 Shi Puraji Dangi,
At present employed as Casual Peon in the
Office of ICIT, Central Range, Udaipur..

Rop Lal Dangi S/o Shri Dulaji Dangi, -
At present employed-as Casual Peon in the
Office of JCIT, Central Range,Udaipur.i

OA No. 173/2012

Pushkar Lal Dangi S/0Shri Udaj La] Dangi,
At present employed as Casual Driver .

In the office of DDIT, Inv.I, Udaipur

Ofo the Addl. DIT, Inv.Udaipur.

1.

Balu Ram Dangi S/o Shri Ram Lal Dangi,
At present employed as Casual Peon, _

In the office of DDIT, Inv.2. Udaipur O/o0 the AddL.DIT SR

Inv.Udzcipur, 1 ,

o

(V5]

Vijay Lohar S/0 Kishan Lal Johar, - o
At present employed as Casual Peon, in‘the office of o
the AddLDIT, Inv. Udaipur, s

B

arayah‘:Lal Meena 4_
on,
pur Oi'c the AddL.DI

Poonam ‘Chand Meena S/o Shri N
At preser:t employed as Casual Pe
In the office of DDIT, Inv.2. Udai
Inv.Udaipur,

T,

Smt.Sushila Bai Sonawat W/o S}
At present employed as Casu
In the ofﬁc¢ of AddLDIT, In

%\\?\\g{amlcsh Verma S/o lat Shri N.L.;Vemm; L
> *\t,&present employed as Casual Computer Operator, ~ "%
N L-‘h‘l\‘he otfice of th DDIT, Inv.2 Udaipur ©/o the AddL.DIT, Iny

wn

yam Lal Sonawat, o
al Sweper, _
V:Udaipur._

q"”\

—a

.Udaipur.v o
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7. Yashwant Joshi S/o Late Shri Mohan Lalji Joshi, | |
. At present employed as Casual Computer Operator,

In the office of DDIT, Inv.2. Udaipur O/o the Addl DIT
Inv.Udaipur.

(By Advocate Mr. JK Mishra in all the above cases)
Vs.
I. Union of India through Secretary, Central Board of Direct Taxes, Ministry of

Finance, Government of India, North Block, New Delhi.-
9

2. The Principal Chief Controller of Accounts (Pr CCA), Central Board of Direct
Taxes, New Delhi.

3.  Chief Commissioner of Income Tax (C CA), CR. Buﬂdmg, Statute Circle, B.D.
Road, Jaipur.

4. The Secretary to Govt. of India, Ministry of Pelsonnel Public Grievances and
Pensions, Department of Personnel and Training, North Block New Delhi-110 001.

5. Joint Commissioner of Income Tax (Central Range), 3" floor, Mumal Towers,
16,Saheli Marg, Udaipur.
0.

(By Advocate Mr. Varun Gupta for R 1to 3 & 5.
(None for R.4)

ORDER

Per: B K Sinha, Administrative Member

These  applications  have  been  directed against the  order
No.F/Mo/CCIT/JPR/AdAL.CIT (Hqrs) /2011-12/710 dated 31/5/2011, cof the third
respondent [Al] and OM No0.49011/31/2008-Estt© dated 12.9.2008 of 4h respondent

[A2]. As these have the same cause of action, a:l the applications are disposed of by this

common order.

Reliefs sought for:

“(i) That the applicants may be permitted to peruse this joint application on
behalf of five applicants under Rule 4(5) of CAT Procedure Rules, 1987. '

(u) That impugned order dated 31.5.2011 (Annexure A1) issued by 3 _
respondent may, be declared illegal ond the same may be quashed. The
respondents may be directed to make puyment to the applicant @ 1/30" of the
pay at the minimum of the time scale of pay of the Group D staff plus dearness -
allowances i.e, Rs. 292 per day as basic pay w.e.f, 17.2008-and applicants
allowed with all consequentlal beneﬂts including the due arrears thereof. The




e

(iii) That any other direction or orders E’rimy be passed ih favour of i ihev
applicants, which may be deemed just and proper under the fact.s and
circumztances of this case in the interest of justlce.

(iv) That the costs of this application me y be awarded.” .

2 All these OAs have been accombanied by Rule 4(5) Application for filing the joint

application, These have been aliowed.

Case of the applicants

2. The case of the éppli;éé'nts in brief is that the applicants were initially engaged as

. daily wage casual workers to work as casual computer operator/peon etc. on the dates

mentioned against their names in Income Tax office along with their educational

qualification as per the chart below:

| CA No. i Name of applicant(s) Educational . Datevfrom working
S . qualn‘lcatxon '
DA 531/2011 Abdul Kadar MA 1.9.2004
i-! | Ajit Singh Chauhan BA 1.4.2005
i Bhunveshwar Paneri’™ BA 15.4.2002
| i Dinesh Jain B.Com 12.5.2002
. HiralalDangi 7th . 1.5.2007 N
{ 0A530/2011  : Nagaraj Meena MA 11.5.2004
i _Narayan Lal Dangi 7" 2.2.2010;
5  Narbada Shankar Menarlya 8th 1,5.2():03 :
Narendra Bhatnagar BA .. .| 17.2007 .
Narendra Purbia 1ith~ 22.9.2005
OA529/2011 | Vikram Arya gt 1,10.2007
Ramesh Kumawat B 2.5.2002
Prakash Harijan 7th 4.2.2002
i Iswar Lal Prajapat Ba 1.8.2005
I ' Amba Lal Meena : o 2.1.2004 .
0A532/2011 [ Manlsh Rawat e B.Com 1.2.2004
: Manohar Singh Meena ‘ g" 24.11.2010
| i Padmesh Sharma MA 1.9.2007. . 5
' | Praveen Sandhaya BA 21.1C. 200 '
'L Pushkar Choudhary BA | 1142004 >
| [0A533/2011 ‘, , Vijay Singh Chouhan gt 24.11.2001
{ | Vinod Kumar Chouhan 7 1.10.2001 -
} ! Yogesh Meena o | 10.6.2002
| ! Kishan Lal Meghwal t Bth 7.6.2005 - -
' Mukta Sharma BABEd - 1.10.2007

MRV

o




et e e e A bttt 915 i e

\, HariSingh

2
| 0A534/2011 Naresh Menaria BA 1.7.2007 |
: Pankaj Joshi BA 1.3.2007 ;
- Prashant Singh Ranawat MA 1,10.2001
_ Rekha Gehlot 4" 1.5.2007
Rugesh Dangi 8th 1.1.2005
0A535/2011 Teji Lal Meena g 27.5.201",
. Tilkesh Soni MA L LF.2007
. Yashwant Purohit BA '1.2.2004
| Niranjan Nath &h -13.7.2001
. Dinesh Harijan 2] 20.12.2004
| Kishan Lal Dangi 9th : .-~ 1.7.2006
0A536/2011 | Ravi Shankar Bagoria BAlind ~ - . | 5.12.2008
. Sashi Kala Gari Saksar - | 5.6.2002
» Vishram Bairwa 12" 2.3.2002
i . Bajrangi Yadav gth 6/2004
L i Mahendra Singh Rathore 12th 12.4.2006
. 1 0A537/2011 Sohan Lal Dangi gt 1.7.2007
\“"‘..Mi . Sonali Patwa MBA 10.1.2005
i . Sonu Chouhan gth 1.8.2005
: . Vardi Chand Dangi 5t " |5.6.2002
£ 'varsha Mehta MA MBA . 1 20.8.2004
0A 538/2011 . Jai Singh Sarangdevot BA oo '1.6‘2002
i Jaswant Singh BA - 16.6.2008
! Kamilesh Kumawat lind year BA | 21.6.1999
| Kanhiya Lal Dangi gh T 16.11.1995
| Kishore Kurnar Yadav 8th - 11.4,1995 -
"OA53§/2011 Kuldeep Singh 8" 1.2.2005
| . Mahesh Chandra Kulambi BA 1.6.2002
3' . Mahesh Nagda MA 1.6.2002
: i Manish Sanadhya BA 1.3.2008
o - Manisha Sharma MA 15.4.2002
. OA'540/2011 ' Rajesh Rathod (Sunil) gt 1,2 n01
_ Rajmal Mali 10th 4,4.2008
! ! Smt.Geeta Bai Saksar - 1.4.95
| i Sohan Lal Meena 7th ~+1 20.12.2004
! § Sunil Sukhwal aih | 1.12.2006
| 0A541/2011 ! Ambalal Gameti 7" 25.11.2004
‘ | Deepak Dangi 10th 17.3.2007
! Dharmendra Kumawat OipEngg. - 5.1.2004
© Gopal Dangi 1o 7.7,4007
~E - Jumme Khan Pathan 1 1.6.2006
"OA 542/2011 ' Devilal BAPGDCA | 1.7.2009
: Poonam Chand 12" 30.5:2002
i Ashok Kumar Sharma MA B.Ed ... ... | 19.11.2009
. BarmaMeena 9th 16.5.2011
| "0A 560/2011  Gaurav Sharma MA . - | Nov.2007
i . i Manish Sharma B.Sc (Maths) "‘"‘v ’CO7
\ T 8th . o
I)\ _I_Bhanwar Lal Mund Aug 2004 ' N
' OA 498/2011 7! Sanjay Kumar Kumar BA 27.10.2006
- | Sarwan Kurnar 5 30.4.2007 -
| Dinesh Teji MA LLB 1.8.2003
Suresh Kumar BA 1.7.2006
5th 1.4.2004
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| 0A499/2011 ! Rajendra Gurjar gm
; | Hansraj gth
. Gautam Samariya g
! ) ‘ Narendra Singh 10th
'r OA 50( 500/2011 ' Shailendra Shankhala ] MA
' " Alok Vyas BA
. Gulab BA
L. AmitPandit MA
' 0A 501/2011 “lalChand Nath 7 T BA
. Amar Singh gt
i i Iswar Sharma 10t
; . Sharwan Bhati gt
o ) . Lalit Kumar BA
1 0A502/2011 I (alit Gehlot . - g¥
: | Tulsi Ram gH 2.5.2002
: | Sharwan Vyas MA 1.1.2009
| Smt.Bhanwari Devi gt 17.5.2000
| Kailash Kumar Chawariya 12" ; L
- DineshVaishnav 10th ’
: 0A 511/2011 | Vinod Godara ' BA Octzops
i { Ramesh Soni B.Com-Il Yr 20.2.2006
‘ Randhir Kumar BA 14.10.2035
+ Subhash Chander MA - April 2¢ } L
: - SohanSingh 10th 1502007
| 0A512/2011  Mohd Ifran g% 25.2.02008
: ! Vikram ‘ 10 22,2.2008
| Ratan Lal th July, 2002
| | Kishore sth July, 2002
§ 0A 517/2011 | Vimal Kumar Swami MA 1.22.2003
i " Krishan Kumar Kansara 12t 1.42007
i * Madhuri Sarswat BA 1.8.2040%
Shravan Kumar Shankhia BA 1.2.2007
~Mahender Singh Parihar gt 29.3.20u7
o !Ravindra Kumar : 8th. 112005
‘H(‘)-,;SiS—/ZOﬁ "Sharwan Kumar Meghwal gt L.y
. Hari Prakash Suthar 8.Com
? : Rajesh Kumar Jhungh Sth
‘ ' Makender Kumar Ramawat VA . g
| | Praveen Sharma BA 3. .12 7005
‘; | Sukhvinder Singh 12th 28.11,2003
: 0A519/2011 - Kamal Kishore Swami B.Com N 24.9.2001
! , Shiv Kuamr Swami BA. C 152908
f _Jitendra Jhungh 5t 7.1z
i Ram Swaroop Meena 7 13.9.20u1
| Nirmal Kumar Kheriwal MA 8.10,2041
‘ L f Raj Kumar Barupal BA 1.4.20C4
O—ASZBI/Z_OII Jitendra Singh Rajput - BA 30. 12, 20 >
‘ -
| Jitender Sharma BAILITI 24.8.200 - —AL
' Ratan Lal Sen M.Com 2.12.2002
i Vishal Kumar Modi BA 29.3.3001
. Abdul Qadir BA-I 13,10.2005
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| OA 5242011 | Raj Kumar Mali - B.Com({U/S) | 24.8.2009
- Bharat Kumar Modi Dip.in Inf.Tech | 21.9,2010
; BSCIT
| Gaurav Chouhan Hr.Sc. | 1432011
_ Pushpkant Sharma 2.2.2002
OA 16/2012 Yashwant Kumar Rawal 10" .,4.5.2008
0A77/2012 Ram Sagar Meena 10® 1.6.2006
0A 91/2012 Gauri Shankar gt 1.1.2002
~_ !Mohd.Umar 1o | Aug. 2007
' OA172/2012 | Gopal Kasara MADLL | 21.2.2002
| Mukesh Gayri M.Com.BEd 18.6.2002
| Harish Lakshkar BA, Bed Aug.2008
| Miss.Priyanka Soni B.Com.B.Ed Nov.2008
Moti Lal Dangi 7" Jan.2002
N | Roop Lal Dangi 8th April 2002
0A 173/2012 Pushkar Lal Dangi 10" 1.6.2006
~ Balu Ram Dangi 12th 6.6.2007
| | Vijay Lohar BAl 1.4.2008
N | Poonam Chand Meena St 5.6.2007
“ Smt.Sushila Bai Sonawat Semi.U 1.7.2005
Kamlesh Verma B.Com Aug.2007
— K Yashwant Joshi MA Dip Computer 3.6.2009
OA386/2011 | Anil Kumar Solanki BA Il 27.6.2002
Deepak Parihar BA 6.8.2007
© Purkh Das BA Ist 20.12.2001
L | Prem Prakash Sahu BA . | 24.7.2007
| 0A387/2011 Jaideep Solanki BA 19.9.2002
Bhawani Singh BA Ist 20.7.2002
Mahaveer Singh MA 26.6.2008
Rakesh Puri 12" 6,8.2007
Surendra Bhati BA 4.8.1999
L Shankar Lal Parmar MA 18.2.2002
OA 482/2011 Tabish Anwar 12" 18.6.2007
Jagdish Singh Rathore BA 1.4,2003
Rajendra Kumar Parihar BA 6.7.2002
Kanhaiya Lal BA 21.8.2004
Vipul Tandan 5 5.10.2006
011:% | Ramesh MA 1 1.11.2007
| Raju Ram Mali 5 th 1.4.2009
| Narpat Lal Parihar 9th 1.2.2003
Hitesh Chandra 9th 1.1.2003
e A Smt.Lalita 9 th 25.8.2003
2 % T S . .
R 3 "vgﬂ.};‘f’“ " - . i
"OX484/2011 Jitendra Kachawaha BA 15.10.2002
* Deep Singh BA £.9,2002
A Ugam Singh BA 25.11.2002
Kushal Singh BA 25.10.2002
Daulat o 8th 1 23.11.2006
OA 485/2011 Praveen Singh 12 th 1.10.2002
i Mahendra Singh 8 th 15.5,1997
! Suresh Kumar 8 th 1.12.200¢8
| Satveer 8th 21.6.2007

AR o .\\ /
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- 0A 46472011 Arun Kumar 8 th 1%.1996
Santhosh Kumar 8 th ; 7.12.2007
Raju | 5th 20.5.1997
Mahendra Gurger 8th 6.8.1997
Chandra Prakash . BA Pass 1.5.2002
_ ' Deepa Ram ‘ . _| BA Pass _Sept. 2007
0A465/2011 " Gopal Lal Prajapat , 12thpass  ho 2006
' - Anandi Lal Sainj 12 th pass Jan 2008
Tikam Chand Sen ; 10 th pass ,.:18 2.2003
_ ~ Hukam Chang Sainj 12th pass _22.7.2007
OA 466/2011 Manoj Kumar Bora ~ 'Notindicateq ™ 1532000
. M.Com
Satyanarayan Kansara M.Com August, 2005
‘Nitesh Tolawat 8th Dec. 2006
Narendra Meena 10 th 9.10.2007
_ Laxman Singh L | 16.10.2009 o
OA 467/2011 Chandra Prakash | Not 24, 8. 2009
mentioned
Bhanwar Lal Chaudhary .do. 28.8.2005
Lalit ' 10" pass 1.1.2008
. cSme. Lalita | 12"pass 1242004
OA 468/2011 Inder Singh Chauhan 12 th 13.1.2000
Pradeep Singh ' 8th. 19.3.2008
Amrav Dan Charan BA 8.1.2002
Manisha ‘ SooeAa 10.7.2008
4, The applicants contend that they were engaged on daily wages they have been

primarily perforrmng auxiliary office dutjes from time to time as per the orderc of their

dy ¢

officials in charge on full time duty of eight hcurs a day. Thereis n» dlrfr-rence between

the full'satisfaction of the respondents. The

'lgo refer to OM  No. 49014/2/86 Estt. (C) dated 7.6.1988 f.the respondent

: the casua?‘” 6rkers and reguiar employees is the same the casual workers may be paid
s \‘____ & »-

allowance for work of eight hours a day. Where the work being done by the casual
workers is drfferent from the work done by a regular employee thé .casual workers may

be paid only the minimum wages notifie] by the Ministry of Labour or the State

B et T 00 FOS

\ Government/Urlon Territory Administratior, whichever is higher as ner the minimum

/’,
.

- of the ‘pay of the minimum relevant pay scale plus dearness

—
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wages Act, 1948. Where a Debartmeht-!s already paying daily wage;!at a higher rate
the practice is to be continued with the."approval of its Finaqcial‘ vA'dv'islor. The casual
workers are to be paid weekly off after IX days of continuous work. The DoPT issued
another circular dated 10.9.1993 relating to the grant of tei"npgréry status and
regularization‘-éoflcasdal workers under the directives of the'Principal‘Bench 6f CAT dated
16" Feb. 19§O in the case of Rajkamal ard others Vs. Uol..[l.\.t-l]._ The guidelines dated
7.6.1988 would continlie to hold good sirf:ul’ianeously. Accordingly the applicants were

being paid wage.é_ at the rate of 1/30" of the minimum of pay plus DA and it has been

. periodically revised. The guidelines of the CoPT for merger of the 50% of the DA with

basic pay‘é' dated 31.5.2004 have also beén put into effect in respect of the applicants.
[A5]. In sum and substance by the time we reach 1.10.2010 we find that the applicants

have been paid Rs.292/- per day [A8].

5, The grievance of the applicants arises from the fact that the respondent No.3
issued an order vide his order dated 31.5.2011 [A1] that the recomrﬁer;dgifjpns of the 6"
Pay Commission are a?aplicable only to thel.CasuaI Labourers confé‘ifl"ed with temporary
status and are not applicable to the casual workers without temporéry status. The same
order withdravi/s the earlier orders and direcfg that the applicants be paid at the rate of
Rs. 164/~ pe'rldéy where the nature of the wo?k of casual workers is the ‘é-;ame as that of

a}qloyees. The applicants have ccme to this Tribunal against the afore order
-1.-."*»,_\" )
W

)

aFﬁ’gd counsel for the applicants contends that the impugned order is based

argued that the applicants were doing theasame work as the regular workers and

%continued to do so. The 6" Pay Commissior: Report does not exclude them sbeéifically

\and hadit been so it would have amountec to drawing distinctior. between the same

o Ty
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categories of workers violative of Articles 34 and 21 of the Constitution. They are being
treated as separate classes without there belng any intelligent dlfferentra amongst the
Same. The applicants have also referred to the case of Surmder S/ngh Vrs. Union of
India AIR 1986 SC 584 and contend that the matter is no longer integra with the passing

of the afore mentioned judgment.

Case of the respondents

6. The counsel for the respondentsl_has fully contested th‘e,OA. The principal

(‘\

argument of the respondents is that DoPlT OM dated 10.9.1993 lAS]'\lyas issued in

pursuance of judgment of Principal Bench of CAT dated 16.2.1990 to grant temporary

status and reg,ularlzatlon to those casual labour who were employed at that point of -~

time and had rendered one year of contmuous service in Central Clovernment offices

other than in the Departments of Tele,om post and Railways. The DoPT had

subsequently issued a clarlﬁcatlon v;de oM No 40011/6/2002 ErttO dated 6.6.2002

clarifying that the scheme relating to the gront of temporary scheme as per order dated

10-09-1993 is not an ongoing scheme but rather one one time dispensation to those

who had been given temporary statue on completion of 240 days of worl-<- or 206 days in

case of ofﬁces haying 5 days week. It was further clarified that those who had been

granted temporary status would not be strluped of the same bL't th.~ tnose who have g
_ loined the service on 3 subsequent date cannot seek to derive advantaée'of this order

for grant of t'elnporary status . The nature of work of these employees is"different and

as such they a e being given wages at the;hlghest of the minimum \yace.s at 8s. 164/-

e —, /‘>< -
“Per 43 ~\T.K OM dated 12.9.2608 has bean misinterpreted by the appllcants as it

the corresponding Grade . -Pay recommended by the 6t Central Pay

\ : i As such the applicants are not, ;entitled to any relief,
SN LT

—_—

e ————

_—



P

Factsinissue:
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7. After having gone through the pleadings of the parties and listen to their oral

submissions the following facts in issue emerge:

(i) Whether the applicants have been performing the same nature of
duties as the regular employees?

(ii) Whether the reduction of wages as has been orderea wde the impugned
order [A1], violates Article 34 and 21?

(iii)  What relief(s) if any could be granted to the applicants?

Findings
N
Whether the applicants have been perfor. mmg the same nature of dut:es as the regular
he employees’
&
8. The recruitment of casual workers and persons on daily wages was reviewed in
- .

the year 1998 on the Sésis of wh:ich th.e D‘epar.trr;ent'éf I.D.e’r;soﬁnel and Training, Ministry
of Personnel Public Grievances and Pensions, issued OM No. 49014/2/86-Estt© dated
7" June, 1988. This OM started by recog—;ﬁq%zing that persons on cjai_iy \;vages should not
be recruited for work of regular nature but only for work which is casual, seasonal or

intermittent by nature for which regular posts cannot be created. The OM further

P

provides:

;

Where the nature of work eirtrusted to the casual workers and regular
.. employees is the same, the casual workers may be paid at the rate of
" 1/30"’ of the pay at the minimum of the relevant pay scale plus
by \dearness allowance for work of 8 hours a day.

',!

it l g
(v)m« 'In cases where the work done by a casual worker is different from the
,f‘ work done by a regular employee, the casual worker may be paid only
' the minimum wages notified by the Ministry of Labour or the State:
Government/Union Territory Administration, whichever is higher, as per
the minimum Wages Act, 1948. However, if a Department is already
paying daily wages at a higher rate, the practice could be continued
with the approval of its Financial Adviser.

(ix) Where work of more than one type is to be performed t.':.ough the year

but each type of work does rot justify a separate regular employees, a

o multifunctional post may te created for handling those items of work
with the concurrence of the Ministry of Finance.




9. In the yiear 1993 the Principal Bench o* Central Administrative Tribunal delivered
a judgment on’j 16.2.1990 in the- case of Rajkamal and others Vs. Unior of India and

others (1990) 13 ATC 478 therein it issued;'certain directions to the Govt. of India, as

under:

“29. /n the light of the foregomg, ‘the application is dlsposed of with the
follo wmg f/nd/ngs orders and dlrectlons

(i) We hold that the present pract/ce and procedure followed by different
rnn/str/es/departments and the offices under them m the matter of
engagement dlsengagement_"nd regularization of casual labourers on
the basis of their separate strength of staff results in’ lnequallt/es and
/n/ust/ce The Government of India, except the Ministry of Railways,
should be treated as a smgle unit in the context of engagement and
regularization of casual labourers,

(i) - The impugned orders datéd 12th October, 1989 passed by the
respondents, are set aside and quashed.

(iii)  The respondents are d/rected to continue the’ serw"es of the applicants
as casual laborers in the regu;ar vacancies in the post of Group D arising
in the Ministry of Food and Clwl Supplies and its offices at Delhi and to
con5/der their regular/zatlon /n such vacancies;

(iv). In case, no vacancies exist in the Ministry of Food and’Civil:Supplies and
its offices, they should be acl/usted against the vacancies of Group D
staff, in other ministries/de,oartments/attached/subordinate offices for
appointment in accordance wrth the scheme directed to be prepared as
mentioned in paragraph 21 above t

(v) The respondents are dlrectec’ not to induct fresn rec'uits as casual
labourers through Employment Exchange or otherwrse overlooklng the
p -eferential claims of the apphcants and

The emoluments to be glven .to the applicants till their regularization

should be strictly in accordance with the orders and instructions issued

b y the Department of Personnel and Training. After the/r regularlzatlon,

they shall be paid the same pay and allowances as logular employees

helonglng to the (‘ro.!p D category i

The interim order’ passed : an December 11 1989 and  continued

; thereafter directing the respondents that the status quo as regard the

&,gr* cont/nuance of all the fou: applicants as casual labourers, be

ma/nta/ned is made absolute;; g

- .
i X o _’/_/"-\
10, Even after the issue of the afore said;OM as it would app#a; fem paragraph 2

that the recruitment of casual workers would continue as contained in OM dated

7.6.1988. On.31.5.2004 the DOPT issued a revised OM vide No 45014/5/2004-Estt©

directing merger of 50% of the Dearness A!;-i;c)wance with basic pay for computation of

daily rates of wages of casual labourer as under:

N
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_ “The undersigned is directed to say that references have been
received from various quarters seeking clarification whether 50% of
Dearness Allowance merged with basic pay to Central Government
employees w.e.f. 1.4.2004 vide Ministry of Finance, Department of
Expenditure OM No.105/1/104-1C dated Ist March, 2004 would bz

admissible to casual labourers fc»r the purpose of computnf on of
their daily rates of wages.

The matter has been considered in consultation with the
Ministry of Finance and it has beea gecided that 50% of the Dearness
Allowance merged with the basic ay will be admissible to casual
labourers with.temporary status and also to-casual employees who
are entitled to daily rate of wages with reference to the minimum of
the pay scale for corresponding regular Group D official w.e.f Ist
—_— April, 2004 for the purpose of ccinputation of their daily rates of
; wages. The casual labourers entitled. to daily wages not linked to the
| ' minimum of the pay scale plus Dearness Allowance for corresponding
f Graup D employees or casual- workers/contmgent employees engaged
: on part time basis shall not be ent/tled to the above benefit.

o gl N T QY
o AR i i

i This issues in concurrence vsith Department of Expenditure IC
'| UO No.105/1/2004-IC dated 19" May, 2004.”

11, On the basis of the above circular the respondent No.5 issued .OM dated

9.7.2007, the-relevant part of which reads as 7ollows:

“In uccordance with the instruction1aid down in the Depdartment of
Personnel & Training Om No.49014/2/86-Estt® dated 7.6.198& read
with DOPT Circular No.49714/5/20C4 dated 31/5/2004, sanction is
hereby accorded to the payment of casual workers paid on daily wage
basis, where nature of work is the samz a that of the regular employees
at the rate of 1/30" of the pay at the minimum of time scale of pay of
the Group D staff plus Dearness Pav plus dearness allowances, ie.,

i 1/30" of (Rs.2550/+ Rs. 1,275+ Rs. 1169 25/1338.75 ie., {s. 16‘-/- prday
\ for 8 hours of work a day.

2. Inc cases where the work done by:casual work is different from the
i work done by regular employees, tie daily wages payable will be Rs.
\I 144/- per day in terms of .Dy.Labour Welfare Commissioner (Cemral)
| communication Ref.No.Dy.LWC(C)/MV./R/2005/4000 dated 30.9.2005.”

! L]

‘FTA The respondent organization acknowledged that the work being done by the

’/A...

- ”app'hcants was the same as that of the regulzr employees and they weie not casual

- Workers on\da.ly wages performing dlfferent s =t of casual duties. In recogmtlon of this

pRis

- i.:

’ fact adm}ltted v the wages being paid to the applicant were further revnsed vide letter

§
I,
»’n



11/289 dated 18" October, 2010 [A78& A8J; The later brought up t

The appllcants submitted a representatlon to the respondents whereln they have

detailed the work being done by them as per the Clrcular No.22 dated 18. 1 2011 under

the multltaskmg scheme It is interesting to note that the work mvolvcsa much Iarger .

vista than what is ordinarily done by an%i-“‘faverage empl Hee an W ,ich""%'no regular -

employee weuld normally agree to do. It'varies from maintenance of the records,

N _photocopyhig; night and guard duty, drivingéyehicles, wa"t‘eringftﬂhe pvlantswto mention a

feeding and processing. The applicants in this representation admitted that the scheme

of Casual Labourers (Grant of Temporary Status and Regulanzatlon) was onIy apphcable

till 1993 but they made request to the effect that the Mlmstry should be asked to revise

this scheme. v

13, Admitth’dly, the Scheme of 1993 was a one t|me dispensatlon ThIS issue has

-

been dealt wrth in a decided case by the Hon ble Supreme Court Unlon of India Vs.

Mohanlal and_—'r.'wthers, (2002) 4 SCC 573 and ‘h'eld as unde

M Y 1

o 6 Clause 4 of the Scheme is very cIear that the conferment of
w ‘tempcoirary’ status is to be given to, the casual Iabourers who were in -
employinent as.on the date of commencement af the Scheme Some of -
the Central Administrative Tnbunais took the. wew that thls is. an
of worl« in a-year or 206 days (in rase of offices obslerwng 5 days a*>
week), they are entitled to get ’temporary status. We do not thing that =
\c\/ause 4 of the Scheme envisages it s an ongoing scheme. In order to
_,ac\ uire ‘temporary’ status, the casual labourer should . have been in

. emy onment as on the daté of commencement of the Scheme and he
xshou‘ld have also rendered a contmuous service of at least one year-
whiﬁh means that he should have been engaged for a penod of at least

© ¢ 24Q1days in a year or 206 days in case of offices observing 5 days.a
J sek. £om clause 4 of the Scheme,. rt does no appear to ke 4 géseral
2 gjtdel/na to be applied for the purpose of giving ’temporary 4status to

=57 all the. tasual workers, as and when they complete -one yéar’s-
|
|

"
L



continuous service. Of course, it isiuy to the Union"’government'to l: ;f )
formulate any scheme as and when it a' found necessary. that. t,' ;

absorbed in Group D posts

8. The Division Bench of the Calcutta High Court.in. T.Rajakili V. Union of
India WP{CT) NO.86 of 1999 (Cal)(DB} held that clause 7 must be readin

a manaer in which it does not render it- unconstltutlona' The .empioyers 1_; :
cannot 1t their whim dispense with lh(' services of the casual Iabourers
who have acquired “temporary’ status. The entire object of the 1993;_’,
scheme was to regularize all casual waorkers. To allow such uncanalised -~ -~
power of termination would also defeat the object -of he.Scheme.” -
Dispensing with the services of a casual labourer under clause 7 in our-. . . -
view, could be for misconduct etc. e

9. Having regard to the general schemé of 1993, we are also of the view -
that'the casual labourers who acquire ‘temporary’ status cannot be
removed merely on the whims and faicies of the employer..If there is
sufficient work and other casual labourers are still to be employed by
the @nployer for carrying out the wcrl, the casual labourers who have .
acquired ‘temporary’ status shall not be removed from service as per
clause 7 of the Scheme. If there is <er/ous misconduct or wolatlon of .
service rules, it would be open to the employer to d:spense w:th the. .
services of a casual labourer who hada}gqurred the

Now we come to the question that 'w't}at is the _.g'u'_id‘i‘r_i‘g prlm. ‘eiw‘herveby the .

payment of daily wage workers should be made. The question'Wés answered by the

Hon’ble Apex Court in the case of Surinder Sin-;jh and ano_ther Vs. The Engineer-in-Chief, '

CPWD and others, AIR 1986 SC 584:

5 The Central Government like all crganism “of - the State

(S

“One would have though ‘that' the judgment in the T
Nehru Yuvak Kendra’s case. (supra) concluded - furt‘ver :,, o
argument on the question. However, Shri VCMahajan,
learned counsel for the Central Govenemnt relterated ‘the -
same argument and also contended that the doctrlne of equal
pay for equal work’ was a mere abstract doctrme and that it.
% s not capable of being enforced in @ court" of Iaw He
referred us to the observatiors of this court : in’ k
“MO\ enlal Bakshi Vs. Union of India, AIR 1962 SC 1139 We are -
xnotoa little surprised that such an. argument should be
,odv*pnced on behalf of the Central aovernment 36 years. after

: passing of the Constitution and 11 years after the. Fortv
: Secohd Amendment proclaiming inGia as a Socialist republic,:”

-
o

committed to the Directive Pnncrple. of State Pollcy and A't 39
enshrines the principle of equal pay for equal work. In Randhi
Singh Vs. Union of India, (1982) 3 SCR 298 (AIR 1982 SC 879)

this court ha occasion to explain the observations::in_ Ki k



.

- Mohan Lal Bakshi V | U iion of Indla (supra) ana to pomt out
_how the principle of equal pay- for equal work Is not an
" abstract doctrine and how it is a.vital and wgorous doctrine
accepted through the world.: part/cularly by -all socialist
countries. For the benef/t of those that do not- seem to be
aware of it, we may point out’ ha the ‘decision in Randhir
Singh’s case has been followed in many ‘number of cases by )
this Court and has beén affirmed by a Constitution Bench of * !
this Court in D.S.Nakara V.Union of India {2983) 2 SCR 165: AIR .
L 1983 SC 130. The Central Government the State Governments - : |
- and likewise all pub//c sector undertakings are expected to
’ function like model and enlightened employers and arguments
such as those _vhich were. advanced _before - us that the
principle of equal pay for equal work is an: abstract doctrine ‘
which cannot be enforced in a. court of. Iaw Should ill-come
from the mouths of the State and the State Undertakings. We

e i ave T
IR ST T
e T

532,
f
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o ullow both the writ petitions and direct the respondents, as in {3
‘ ’ he Nehru Yuvak Kendra’s case (supra) to pay to the petitioners - hat
E’;‘r - ‘and all other daily rated employees, the. same. salary and

allowances as are paid to regular and permanent employees .
with effect from the: date when -they .were respectixely )
employed. The respondents will pay to each of the petitioners
o a sum of Rs. 1000/- towards their.costs. We also record our L TN |
5 : regret that many employees are. kept in :seivice on a _ o
| temporary daily-wage - basis without ‘their services bemg |
. ' regularized. We hopé? that - the: Governme
appropriate action to regular/ze the serwces OJ ‘dilthose’who
have been in contmuous employment for more than six:
imonths.” # ' :

15. On the basis of the aforesald dlscussmns we reached the conclusnon the

RO AT

payment of wages to the dally Nage employee ‘ 1

argi nb ‘the duties of a regular

employee will continue to be governed by the provnsnons of OM dated 7.6.1988 despite
the fact that the OM dated 10 9. 1993 has been deemed to be aone time dispensation.
Even in the case of Umon of Ind/a Vs. IVIohanIaI and other' qupra), the principle that ';

once attained the status of a temp rary it is well protected only vnolate to the condmon

tnct such.employee is found guNty of mlsconduct when hxs.serwces can be dispensed

with altogether. Under other cmdltlons the ‘serv1ces are protected, The Hon’ble o

Su Jreme Court while holding s0, have not dlspensed w1th this prlnCIpﬁe The seI cond

t,_;.‘<4‘». . . KN




fact that a circular has been lcsued by a"s'(l'"'e'r uthority: The thlrd conclusron is that

by issue of the lmpugned OM,dated 31 5.2011-[A1] the material facts are not altered by

one stroke. of pen.

What the appllcan a.l.er they contlnue to do S0

-even after the issue of the mrpugned OM As already held that where the nature of

work remains to be the same.3as the regular employees,.the payment Wl“ also continue

to be the same.

Whether the reduction of wages as has ‘been ordered

vide"th_e impugned order [A1] i§
violative of Article 14 and 21? : ‘ e '

16,  The doctrine of equal Apay for equal-work,ls;well-ensh.'rined in our Constitution

reproduced.

Article 14: Equality bef:re Iaw. The State sha‘
before the law or. the equal protectlo i f the

so of the Hon'ble Apex Cgurrt lt is also t0 be’noted that |t fprms a part of the bamc
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" 0 »""‘ . M . ) . . .- . . .
_ once one is used to a higher set of incorn it is difficult for him to curtajl one’s

' rgq“u\irements to s lower income, .
| 18 it is also significant to note 'th’e;i' noéh'ow cause notice has been issued to
hg applicants Eefore reducing their daily waées structure. While certainly the services
f the applicants as decided in the case ofr'l;-'nion of India Vs. Mohanlal and others,
‘(s'z‘.’lpra) can be dispensed with one morfﬁn’s notice by means of s termination
simplicitor. Fo- reducing or altering the }/i‘/:}gevstructure to t’heir disadvantage will
" require prior show Eau'SQ and giv‘ing them oj;.)}i:’:ortunity of beiné heard. THe principle of

- audi alteram partem is inviolate in such caues. In any event, such a reduction is not

justified in the cases in hand.

What relief(s) if any could be yranted to the upplicants? A

19, Answer to the first two qdesiions which go in favourrgf he applicants, obviously, per‘su'ade
the Tribunal to énswer this question- too in their %;vo'ur. In view of the discussibns on the above
issues we come 10 the conclusion that the unilateral action of the regpondents in reducing the
wages of the app.icar.ts without having given th’éﬁm e;n opport'unity to show caﬁsé is violative of
not only the cohstitqtional provisions but also the priﬁciples of natural justice. It ij’hence/bad
under law, The ioilowing reliefs are, therefore, c.iuieréd: o

() ' The impugned order dated 31.4.2011 [A1] is hereby quashed.

(i) The respondents are -directedd to continue making payment to the
upplicants @ 1/30th of the payv at the minimum of the time scale of the

TR L t;roup ‘D’ staff plus dearne.-_é-:j allowance ie., Rs. 292 per days as basic

- - .ay wee.f 1.7.2008 with all consequential benefits. ,

E Vo modification of the OM c\y:ed 12.9.2008 is warranted as the legality

"b'f the OM has not been in challenge nor would the same be necessary

for granting the reliefs (i) anz'/ii).

No order as to the costs.’

-
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